
Nature of Case- B.A 

Filing No.- 8425/2020 

Manoj Singh Vs The State of Jharkhand. 

Advocate- A.K.Chaturvedi 

DEFECTS:- 

9(i) Deponant have not been identified at Affidavit. 

(ii)  Age of the Petitioner at pg 1 and Vak differs. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


